(R o 1o el <] aiifiel ot )
AR, 02 Ricpay, 2003 /7 aigug 12, 1924 (214)
i 269

‘ﬂm‘i a5 o g vd Rerd

aral e, Redl Nas gar a) wﬂﬁd gt suigad, a8 Redd) Rrar, =18 P’Wﬂ cm
Frefafaa diew war gan & -

B T Y Y T TR | By N RSN T 1 PO BT | N B TR A TR PR T 8| PV PRy
Si. sl il sl e s, e el gt asg Q) s e dvd, gw
Rz dar, ea Rie des, yha Ay gd s s @) se0b ar amelel ¥
ARG 0170972003 @) yales 1145 a9, yfaa @) RE-ama Bidey @)
rasi R B Wiyl [Qeell ylaw aldNan, 1978 @) uri 65 & sfadda daq anl
URSSR dv [bar g |

e o auelal wia s B el ReEie 01/09/2003 “crﬁ qatest 11.656 Tt
agl ¥ Rer & a1

Rigred =19
ak@

DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-11

(General mformanion relating, o lepislative and other matiers)
Tuesdav, 02" September. 2003/ Bhadrapada 12, 1924(Saka)

No.: 269
DETENTION AND RELEASE OF MEMBIERS

The following message addressed to the Hon'ble Speaker, Delhi Vidhan Sabha. Delhi, was received
from Dy, Commissioner of Police. New Delhn Distt . New Delhi -

“I'have the honour to inform vou that Dr. Jagdeesh Mukhi. $/Shri Ram Bhaj. Nand Kishore
Garg. Puran Chand Yogi. Ravinder Nath Bansal. Brahm Singh Tanwar. Sahab Singh
chauhan. Sushil Ch wdhary & Avinash Sabni Hon'ble Members of Legislative Assembly,
Dcelhi alongwith their supporters were detaimed U/S 63 of Delhi Police Act. 1978 for
disobeving the fawtul direction of police at Parliament Strect at L1 45 AM on 01/09/2003 .

They alongwith their supporters were released at 1155 A M. on the same dav ic.
01/09/2003.™
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